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strike in Budhal Mines in District 
itajnandraon

378. SHRI SHIVENDRA BAHADUR 
SINGH: Wm the Minister of LABOUR 
be pleased to state:

(a) whether Government are aware 
of the strike conducted by the leaders

in the Budhal Mines in District Raj- 
nandgaon; and ’

• ;'
(b) what steps Government have 

taken to absorb their temporary labour 
for permanent jobs?

THE MINISTER OF STATE IN THE . 
MINISTRY OF LABOUR (SHRIMATI. 
RAMDULARl SINHA): (a) Yes, Sir.

(b) The strike was called off and a . 
memorandum of Settlement was signed, 
by the management and the workers. 
In accordance with the settlement, the 
workers shall be classified as per classi-
fication given in the Model Standing 
Orders which inter alia provide that 
such workers as have been engaged on 
permanent basis and have satisfactorily 
completed the probationary period of 
three months, shall be classified as 
permanent.

Un-willingness by entreprenuers t» 
invest in Assam

379. SHRI SONTOSH MOHAN DEV: 
Will the Minister of INDUSTRY be 
pleased to state:

(a) whether entrepreneurs are not 
willing to invest in Assam due to the 
existing turmoil in the State; and

(b) if sô  the steps Government pro-
pose to adopt to remove reluctance on 
the part of the entrepreneures and 
bring accelerated industrial develop-
ment of the State?

THE MINISTER OF STATE IN THK 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) The
agitation in Assam on the foreigners’ 
issue started in August-September, 
1979 has continued lor over 18 months. 
Ferquent bundhs, gheraos, non-co-
operation, hungerstrike and satyagrah 
resorted to during the agitation have 
generated an atmosphere of tension, 
surcharged with communal overtones, 
which has engulfed the entire State. 
Frequent bundhs ard picketing have 
disrupted the normal Economic acti-
vity throughout the State.

(b) Government have recently 
decided to enhance the quantum of




